OPERATING IN SUB-SEA ENGINEERING AND OFFSHORE DIVING AT MUMBAL,

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
DUNNIMAA ENGINEERS AND DIVERS ENTERPRISES PRIVATE LIMITED

MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS ?
1. | Name of the corporate debtor along with PAN/  Dunnimaa Engineers and Divers
CIN/ LLP No. Enterprises Private Limited
N CIN - U28920MH 1996PTC099909
2. | Address of the registered office D-159, MIDC Nerul Navi Mumbai
MH 400706 India.
3. |URL of website www, dunnimag com
4. | Details of place where majority of fixed assets are Mumbai, Maharashtra
located
5. | Installed capacity of main products/ services Nil
6. | Quantity and value of main products/ services sold [The details can be obtained upon
in last financial year request at -
.J cirp.dunmimaa@ egmail.com
7. | Number of employees’ workmen Nil
8. | Further details including last available financial The details can be obtained upon
statements (with schedules) of two years, lists of request at -
creditors, relevant dates for subsequent events of cirp dunnimaa@ gmail com
the process are available at: and may mark CC to Regd email i
kamal sharma/@agallp.in !
9. | Eligibility for resolution applicants under section Detailed information/terms and |
25(2)(h) of the Code is available at: conditions on eligibility criteria
may be obtained upon email at -
cirp. dunnimaaicemail com
10.| Last date for receipt of expression of interest 09-06-2023
I I.|Date of issue of provisional list of prospective 19-06-2023
| resolution applicants
12./Last date for submission of objections to24-06-2023
provisional list
| 13.| Process email id to submit EOI cirp dunmmaai@gmail com

e

Date: 23-05-2023
Place: Mumbai

Kamal Rajkuymar Sharma
Resolution Professional
M1 /TP-P-01850-2019-2020/1 IET{I

Email 1d - cirn.dunmmna agmail.com ; kKamalsharmaaajallp.in
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UPDATE (BOI)

BOIOA Mumbai Goa Unit i

celebrates International
Labour Day by arranging
Health check up camp

In the wake of International Labour Day,
Bank of India Officers’ Association (Mumbai
& Goa Unit) organized health check up
camp on 04-05-2023, at Mumbai South
Zonal Office, Fort Mumbai. The camp was
inaugurated at the hands of Executive
Director of Bank of India Shri M
Karthikeyan, Chief General Manager HR
Shri Shiv Bajrang Singh, FBOIOA President
& AIBOC MS1 State Secretary Shri Nilesh
Pawar. The event was also graced by AIBOC

on occasion of

I

MS-1 President Manoj Wadnerkar, Chairman Manohar Deorukhkar, BOIOA Mumbai Goa Unit President

Sanjay Save, Mumbai South Zonal Manager Shri Tushar Hate & other executives. This benevolent initiative

was undertaken in association with Kokilaben Dhirubhai Ambani Hospital, wherein Mumbai South Zonal
Office administration extended valuable co-operation to the event. The free of cost health checkup camp
inter alia included various screenings. Reportedly, more than 300 bank staff took benefit of this valuable
health check-up drive. ED Shri M Karthikeyan appreciated the initiative taken by the organization under
the cause of social activity. BOIOA Mumbai Goa Unit General Secretary Nilesh Pawar, organizer of this
philanthropic event, emphasized upon stress free lifestyle coupled with regular exercise and quality diet.

UPDATE (Acharyashri Nanesh
Hospital)

10th foundation day celebration
of Acharyashri Nanesh Hospital
Acharya Shri Nanesh hospital recently celebrated
its tenth Foundation Day with much enthusiasm
and aplomb. Over the past decade, Acharya Shri
Nanesh hospital has grown steadfast into to a
leading
healthcare
institution in
the region,
providing
high-quality
medical care
to patients
from all
walks of life. To commemorate this milestone,
Acharya Shri Nanesh hospital planned a series of
events and activities throughout the week to
celebrate this occasion. The celebrations kicked
off on 21st April with inauguration of new opd
complex and chemo-day care ward, cultural
programs, and a special screening of the
hospital's journey over the past decade. The
hospital organised a special event on 7th of May
which was graced by Eminent physician Dr Farokh
Udwadia as Chief guest and leading Oncosurgeon
Dr Ramakant Deshpande as guest of honour. The
doctors addressed the audience of more than 100
leading doctors from in and around Navi Mumbai.
The management of Acharya Shri Nanesh hospital

EVENTS, ANNOUNCEMENT, LAUNCHES, CSR

expresses its gratitude to its patients, employees,
medical professionals, and the community for
their unwavering support and trust in the hospital
over the past decade.

UPDATE (MPA)

Performance highlights of
Mumbai Port for the year
2022-23

Mumbai Port Authority handled highest ever
traffic of 63.61 Million Metric Tons (MMT) in the
year 2022-23 registering a growth of 6.21% over
the last year throughput (59.89 MMT). This is the
all-time high traffic handled by Mumbai Port
surpassing the previous high of 63.05 million
tonnes handled in 2016-17. Crude Qil handled at
Jawahar Dweep recorded all time high tonnage of
21.87 million tonnes. (20.54 million tonnes in
2021-22). Steel cargo (3.94 million tonnes)
increased by 28.42% over previous year.
Transshipment cargo (Iron Ore, Coal etc.) handled
at anchorages recorded all time high of 14.95
million tonnes. CRUISE : After Covid pandemic,
there were no international cruise vessel calls
during the years 2020-21 and 2021-22. In 2022-23
international cruise resumed and Mumbai Port
handled 20 international and 71 domestic cruise
calls. Shri Rajiv Jalota, Chairperson, Mumbai Port
Authority thanked the trade and all stake holders
for continued patronage of the Port and also
appreciated the contribution of all port
employees towards the record achievements.

CHECK U7 CAMP™

N International Labours Day

UPDATE (MRV()

Inspection of Station
Improvement Works of
Ghatkopar Station by CMD MRVC
CMD MRVC Shri Subhash Chand Gupta inspected
Ghatkopar station today and reviewed the
ongoing Station improvement work (Phase 1) of
Construction
of 12m wide
FOB with East
side deck & OH
Booking office.
He also
reviewed the
plan of station
Inprovement
works (Phase Il) at Ghatkopar, tender for which
shall be invited shortly. The Phase-l work is
expected to be completed by this year end. He was
accompanied by CPM MRVC Shri Bhavesh Jha,
AGM Civil Shri Neeraj Khare & Dy CEE ShriV K Singh

UPDATE (CR)

Dr Shivraj Manaspure takes over
as Chief Public Relations Officer,
Central Railway

Dr Shivraj Manaspure, MBBS,
MD (Physiology) an officer of
Indian Railway Traffic Service
2011 Batch has taken over as
the Chief Public Relations
Officer, Central Railway. He . J
succeeds Shri Shivaji Sutar, -
who has moved to Railway L._m
Board as Director, Information and Publicity. Before
taking over as CPRO, Central Railway Dr Shivraj
Manaspure was working as Senior Divisional
Commercial Manager, Bhusaval Division, Central
Railway. He has worked in various capacities on
Central Railway as Divisional Operation Manager,
Solapur Division, Deputy Chief Operation Manager,
Construction Department, Mumbai and Senior
Divisional Operation Manager, Mumbai Division.
He has been awarded with General Manager’s
Zonal award in 2016 for outstanding train
operation performance in Solapur Division. He has
also received best Punctuality Zonal Shield in
2019-20 for outstanding train operation of local
suburban trains and mail express trains in Mumbai
division. He has immensely contributed in
improving the assets of Mumbai Division to run
Suburban services, Mail/Express trains over
Mumbai Division.

UPDATE (WR)
WR felicitates winners of “my

station my pride” cleanliness

campaign contest

Western Railway’s Mumbai Division had
conceptualized a novel idea to spark awareness of
cleanliness through social media platforms.“My
Station My Pride” contest/campaign was hosted by
Mumbai Division from 15th March to 30th April,
2023, inviting short videos from participants. Out
of the shortlisted videos, top three popular videos
which garnered maximum likes were adjudged as
winners. On 9th May, 2023, the winners were
felicitated by Shri Niraj Verma — Divisional Railway
Manager of Mumbai Division. According to a press
release issued by Shri Sumit Thakur — Chief Public
Relations Officer of Western Railway, The contest
recorded an overwhelming response from
participants and a total of 129 videos were
submitted. After thorough examination and
scrutiny of the videos, on the basis of predefined
selection parameters, a total of 73 videos were
filtered and uploaded on the official social media
accounts of Western Railway and DRM Mumbai
Central viz. YouTube, Instagram, KOO and Twitter
for a period of 15 days. Based on the maximum
likes received on all social media platforms, three
of these videos were selected as winning entries to
the contest. At the outset, DRM welcomed all the
invitees and appreciated the contributions of the
winners for making the contest successful.

UPDATE (WR)

WR vigilance team come down
heavily on touts during the
ongoing summer vacation period
Western Railway’s Vigilance team has come down
heavily against touts and initiated a major drive
during the ongoing summer vacation period
against the nuisance of touts. According to a press
release issued by Shri Sumit Thakur — Chief Public
Relations Officer, during the vacation season the
demand for reserved tickets are very high and the
touts try to make good of this opportunity by
deceiving gullible passengers. The Vigilance
Department of WR came to know about an
instance of touting and laid a trap to nab the
culprits. A Vigilance team comprising of Shri Manoj
Yadav, Shri Sanjay Sharma, Shri Sandeep Golatkar,
Ms Neha Mathur and Shri Ravi Sathe conducted a
check recently in Sakinaka area of Mumbai suburb
wherein a culprit named Alim was nabbed
possessing confirmed tickets of long distance
trains amounting to around Rs. 1.4 lakh, which he
was selling at premium rates. He was apprehended
& handed over to IPF - Andheri and a case has been
registered under section 143 of Railway Act. Shri
Thakur further informed that the Vigilance Team of
WR is always on the forefront to conduct such
types of checks in order to curb the menace of

touting as well as such unauthorized & irregular
activities

UPDATE (WR)

WR runs summer special trains to
various destinations

According to a press release issued by Shri Sumit
Thakur - Chief Public Relations Officer of Western
Railway, with a view to meet the travel demand
during the ongoing summer vacation, Western
Railway is running 49 pairs of Summer Special
trains to various destinations with almost 1850
trips. Out of these mainly, 26 pairs of trains cater to
the states in north India while 15 pairs for Western
region, two pairs for North East, while 03 pairs of
trains are run being to the southern states. To cater
to the passengers from Surat/ Udhna, 06 pairs of
originating special trains are being run while 23
pairs of trains are passing through Surat/ Udhna or
Bhestan. Similarly, 28 pairs of originating trains are
run from other stations of Gujarat such as
Ahmedabad, Gandhidham, Valsad, Okha etc. Shri
Thakur stated that 16 special trains are being run
from Mumbai to various parts of the country. He
further added that the waiting list of trains are
being monitored daily on real time basis and
additional coaches are augmented in the existing
trains from time to time to clear the extra rush.
During this summer, 15 coaches have been
permanently augmented in 7 trains. While 50
coaches have been temporarily augmented in 15
trains catering to more than 430 trips. Further,
Special trains will also be planned accordingly.

UPDATE (HPCL)

HPCL reports Nine Year High
Quarterly Standalone Profit for
Q4 FY 22-23

Hindustan Petroleum Corporation Limited (HPCL)
has reported a Nine Year High Quarterly
Standalone Profit after Tax (PAT) of ¥ 3,223 crore
during Jan-Mar 2023 as compared to Standalone
Profit after Tax of ¥ 1,795 crore during the
corresponding period of previous year, an increase
of 80%. The Consolidated PAT during this period
was ¥ 3,608 crore as compared to Consolidated PAT
of X 2,018 crore during the corresponding period
of previous year. HPCL has reported Revenue from
operations of X 1,14,445 crore for the period
Jan-Mar 2023 registering growth of 8.7% over the
corresponding period of previous year (¥ 1,05,288
crore). For the period Apr-Mar 2023, the growth in
Revenue from operations was 24.7% taking the
same to Highest Ever Revenue from Operations of
% 4,66,192 crore as compared to ¥3,73,897 crore
during the corresponding period of previous year.
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PUBLIC NOTICE

MOTICE i hereby given that following share certificates of - Schaeffler
India Liméed Menman Bheven Bih Floor 227 Backbay Recl Mariman
Paint Murnbai izsued by the Company are siated 1o be lost | misplaced
and the below registered holder thersof has applad to the Company for
issue of duplicate shara carlificates. Folio Mo, : D000ES35 Mame of the
Shareholder : SANJY GUPTAL RAJIV GUPTA Share Certificate No. :
207 Distinetive Mumbers : From : 321221 - To: 321585 No, of Shares

A75. The public is hereby warnad agamns! purchasing or dealing in any

P.H. CAPITAL LIMITED

Regd. Office : 5 D Kakad House, 5th Floor, A Wing, New Marine Lines, Opp. Liberty Cinema,
Mumbai - 400 020. Email: phcapitalltd@gmail.com,Tel . : 022 -2201 9473 / Fax . : 022- 2201 2105
CIN : L74140MH1973PLC016436

EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER / YEAR ENDED ON 31ST MARCH 2023.

LOTUS CHOCOLATE COMPANY LIMITED | |

CIN: L15200TG1988PLC009111
Regd.Off: D.No: 8-2-596, 1st Floor, 1B,Sumedha Estates, Puzzolana Towers, Avenue-4,
St.No.1, Rd. No. 10, Banjara Hills, Hyderabad-34, Email ID: info@lotuschocolate.com
Phone No. 040 23352607 Website: www.lotuschocolate.com

(% in Lacs except per share data)

AUDITED FINANCIAL RESULTS FOR QUARTER AND YEAR ENDED 31.03.2023 way with the abova share cestificates. Any personiz) who hashave any

website (www.bseindia.com) and on the Company’s website (www.lotuschocolate.com).
2. The above financial results have been reviewed by the Audit Committee and approved by the Board of Directors of the Company at

their meeting held on 22nd May, 2023.

3. The financial results for the quarter and year ended on 31st March , 2023 have been prepared in accordance with the Companies
(Indian Accounting Standards) Rules, 2015 (IND AS) prescribed under Section 133 of the Companies Act, 2013 and other recognized

Note :

1) The above is an Extract of the detailed format of Quaterly Unaudited Financial Results filed with the Stock Exchange under
regulation 33 of the SEBI (Listing and Other Disclosure Requirments) Regulation, 2015. The full format of the Quarterly / Yearly

Audited Financial Results are available on the Stock Exchange Website

. (www.bseindia.com).

ESMON - 25 Nos., VCD-09 Nos.,
SV - 02 Nos.) for a period of
2 years. Location - Electric
Loco Shed, Western Railway,

[See Regulation 47(1) (b) of the SEBI (LODR) Regulations, 2015] (Rs in lakhs] Particul QUARTER ENDED YEAR ENDED claim(s) with the Company in respect of the said share cerificates
S — arficuiars 31/03/2023 | 31/12/2022| 31/03/2022 | 31/03/2023] 31/03/2022 :'E:g' frfﬁii ﬁi;hdgaém;f Hﬂl1 ;h qu;:':f:ﬂ qu; ﬁﬁ.:rlz?.;ﬂ?;ﬁ il
uarter Ending Year Ended . : : . i n , y o i :
PARTICULARS 310320237 31122022 | 31.0320227 31.032023 | 31.03.2022 : : (Unaudited) (UnaUdltEd)_ (Unaudited))  (Audited) (Audited) ng claim will be enferlained and the Company will proceed with
Audited |(Unaudited) Audited  Audited | Audited 1 Totalincome from operations (Net) 154988 206232] 2,16565| 761556 8,333.90 Issuance of duplicate share certficates. Date: 23.05.2023
1 Total Income from Operations 1239.86| 1,336.74 |2,627.03 6.296.48 |8.717.67 2 NetProfit/ (Loss) forthe period
2 Net Profit/ (Loss) for the period (before Tax, Exceptional and/or (503.28)| (78.16) | 199.65  (599.32) | 601.19 (before Tax, Exceptional and/or Extraordinary items ) (676.20)| (605.64) (454.36)| (455.67)] 1,401.45 SIDDHA VENTURES LINITED
o . . Ryl Ofice: “Sethia House”
Extraordinary items) . . 3 NetProfit/ (Loss) forthe period after tax A i i o e T
3 Net Profllt/ (Lgss) for the period before tax(after Exceptional and/or (578.18) (72.78) | 199.65 (693.18) | 601.19 (after Extraordinary & Exceptional items) (506.66) (442.60) (332.87) (375.77) 116078 Phone: #31 33 EE,_,; ;.-3-;-_5:,3? Fou g 13 2247 2567
ExtraordlnaryltemS) : ) wESTEHH HAI Lwl? 94||.5.|-r95p:.25_9ﬁ-5l ﬂ._hf-,g:l|J=5 m
4 Net Profit/ (Loss) for the period after tax (after Exceptional and/or (580.67)| (72.78) | (72.78)  (695.67) | 600.83 4 Total Comprehensive Income forthe period GIN '-"‘"'“":ETEEE"L'“':“"E
Extraordinary items) (comprehensive profit for the period ANNUAL W AINTENANCE Moliog is herstry ghien Pursuant b Regquladon 29 msd mih
5 Total Comprehensive Income for the period [Comprising Profit / (580.67)| (72.78) | 199.29  (695.67) | 600.83 (after Tax and other comprehensive income after tax) (506.66) (442.60) (332.87) (375.77) 1,160.78 E“HTH“E' FUH MEan .""'H[I-I-Hrn -1?I of SE8l ].'ﬁl-ll'l'El';.:tl‘I;“I:I"l& and Discioanrs
(Loss) for the period (after tax) and Other Comprehensive 5 Paid up Equity Share Capital of Rs. 10/ 30001| 30001| 30001| 30001 30001 - a0 i, bt e Bt Dincrao
Income (after tax)] ald up tquity onare Laprtal of Rs. 1U/= : : : : - Sr. DEE/TRS/BL Electric Locoshed, | | =57 = =08 1o o I'i':m.'rr.:-tlh.uny s
6 Equity Share Capital 1,283.80| 1,283.80 |1,283.80  1,283.80 | 1,283.80 6 Reserves - - - - 2721.19] | Valsad invites E-TENDER NOTICE | | o0 £ at the Angstes Offics of the Comeany o, Sathia
H f . . . ik i i TeO
7 Earnings Per Share (of Rs. 10/- each) (for continuing and 7 Eamnings PerShare notannualised (FV of Rs. 10/- each) EE}EELI; T 1H?E ’BEE"E‘LEEE‘;E ‘.:.'I..'WE:: 1: Pt s e ek L e
discontinued operations) Basic & Diluted (1689)|  (1475) (1110)| (1253)| 3869 Jepiit ks e L 1. To corsider, agprave and sk cn rcend the Aemal
1. Basic: (4.52)|  (0.57) 1.55 (5.42) 4.68 , o Location : Work & location: Work - | | iusited Fnancial Resubs of the Company {both standaions
2 Diluted: 452)  (0.57) 155 (5.42) 4.68 8 Earnings Per Share (after extraordinary items) Annual Maintenance Contract for ﬁd_:m:umi;ahul for ::e m:-m ;5.: ztl:"-:;::e-l:: -:!.—.u::m
. S, £ 25 pE REQUEAEDOT a5 O = 21 jusin
1. The above is an extract of the detailed format of Standalone Financial Results for the quarter and year ended on 31st March, 2023 (of Rs.10/- each) Medha make MPCS, ESMON, Oittigasions and Disclosure Requineserts) Regulaions, 2:-'3
filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, Basic & Diluted (16.89) (14.75) (11.10) (12.53) 38601 |VCD, SIV of 25 KV AC electric| | amgwinLimie e Report
2015 read with SEBI circular dated July 05, 2016. The full format of the said Financial Results is available on the Stock Exchange locomotives (Qty. MPCS - 18 Nos., & To coigder e sppoiniment of Ws Dambe Dhandfania &

T, Chaiened Aocouitants (FRN Moo Z25361E} having =
i 3l Tamngks Tower, P-1T8. S lvaloah Crawdhury Avaime
G-, Gmund Floor, Oppoaite Ballyguege Bina Mesdi
Kipdkale- T 38 ha Il Sodior of fa Comgany 1o
e Firancal Yaer 20252024 by conduct T Indansl Ak of
e Compaine pueeusn] o 1ha proveaons ol Secton 133l the

accounting practices and policies to the extent applicable. --. 2) The above results were reveiwed by the Audit Committee and approved by the Board of Directors at their meeting held on22nd| | Valsad : 396001. Approximate | Chacte ohe Companes sl i1

For and on behalf of Board ; T comsicr Bia ek i i Aot
May, 2023 costof thework: € T698206.16- il

Lotus Chocolate Company Ltd. 2y, ’ FOR PH.CAPITAL LTD. ; 11T Company Secretanss (Mambership ko -A0521548 G F No
Place: Hyderabad sd/- Sd/- EMD : ¥ 1,54,000. Date & time of | | 1517, raving ts ofice & 61, Nehn Colome 030 Floar
G.S.Ram Rikeen P. Dalal submission @ 13.06.2023 upto| |Fegenl Fark, Kokata. TOO0M0, a5 ;—.n :;—;;M Sustitar ol
. .. . . tn Company for the Financial Yaar 2032004 i condurd the
Date:  22.05.2023 WholeTime Director Place : Mumbai Director 15.00_ hours. Date & time off | 0 & ¢ b ooy sethor 2 1
DIN:02395478 Date : 22.05.2023 DIN : 01723446 opening: 13.06.2023 at 15.30| | the Companies Act, 2013 mad wilh Rule 8 of the

hours. Website particular:
www.ireps.gowvin

Companes [Aocpant=ent and Remurermion Persomnel)
Rules, 20i4 and other applicable prosisions, o any of the

AUCTION SALE NOTICE

M/S REGAL PRIDE TRADING AND COMMERCIAL PRIVATE LIMITED
(In Liquidation)

Reg. Off.: Shop No. 117, 1st Floor, Citi Mall, New Link Road,
Oshiwara, Andheri West Mumbai Mumbai City MH 400053
Liguidator : Deepa Gupta Liguidator
Address:B21110, Sector-16, Rohini, North-East, New Delhi-84
Email : advocate.deepa.gupta@gmail.com

Auction of Sale of Assets under Insolvency and Bankruptcy Code,2016
Date and Time of Auction: 06.06.2023 at 2:30 PM,

Sale of Assets("Stock in Trade along with all the Trade Receivables’) of the
company owned by M/s Regal Pride and Commercial Private Limited. {In
Liquidation) forming part of Liguidation Estate of Regal Pride and Commercial
Private Limited in possession of the Liguidator, appointed by the Hon'ble National
Company Law Tnbunal, Mumbai vide order dated 21stof March 2023

Nzt Reserve | Incremental Value
Price & EMD | (Rs. in Lacs) |
COMPANYAS A GOING CONCERN having: |Rs 44785457 Rs.10.00,000-

1. As as per the balance sheet of 2020 Stock Rs ,3-':*:'-':':”3"'

in Trade Rs. 1,42,963.000. (END)

2. Trade receivables of Rs. 60,132,300.00

Terms and conditions of Auction are as under:

1. Sale will be conducted through bidding on®AS 1S WHERE 13",°AS IS WHAT
15 and WHATEVER THERE IS BASIS "through Liquidator,

2. The Complete Auction process document containing details of the Assels,
Reserve Price, Bid Form. Declaration and Undertaking Form, General Terms
and Conditions of sale are available with liquidator and details can be obtained
from Liquidatos through request on Email-advocate deepa.gupla@amail com

3. Inspection of avadable documents will be at Liquidator's Office fill 3rd June 2023
with a pnor appointment.

4, Deposit of EMD will be till 03.06.2023, (Details of the account in which the EMD
needs to be transferred can be obtained from the liquidatar).

Ela;sez gﬂa::&;mﬁ Deepa Gupta, Liguidator
- Regn. No.: IBEI/IPA-DD2/IP-NO08ET/2019-20/12801

5dl-

3 narRead1Add; B2 1, Secig-16, Rohini, Norih-East, New Delhi-110089

CG POWER AND INDUSTRIAL SOLUTIONS LIMITED

CIN NO: L99999MH1937PLCO02641
Reglstered Office: 6" Floor. GG House, Dr. Annie Besant Road,
Worli, Mumbal - 400 030
Tel No.: 022-2423 7777, Fax No.: 022-2423 7733
E-mall: investorservices @cggiobal.com, Website: www.cgglobal.com

NOTICE
Motice is heraby given that the following share cerificate issued by
the Company is stated fo have been lost or misplaced and Registered
Haolders thereof have applied for the issue of duplicate of share
certificate:

| Folio | MNameofthe | Certificaste = DistinctiveNo. | No.of |
Mo | Sharchoder | No. | Fom | To | Shams |
| DDDA7O014 1571511 1572460 | 950 |

. | Manaharkumar | P | [ [ |
0007964 | g b boiMogi | 000886169 | 364054056 | 364954435 | 380 |
, | 000901112 | 367809236 | 367810232 | 997 |

The Public is hereby warned against purchasing or dealing with these
securities in any way. Any personis) has/hawve any claim in regard to
the abowe mentioned securities, should lodge such claim with tha
Company at the registered address mentioned above or tha
Company’s Registrar and Share Transfer Agents viz. Datamatics
Business Solutions Limited, Plot No B-5, Part B, Cross Lang, MIDC,
Maral, Andheri (E), Mumbai 400 093- within 15 days from the date of
publication of this notice, failing which the Company will procead with
the issvance of the letter of confirmation pursuant to the SEBI
Circular No. SEBIFHO/MIRSD/MIRSD_RTAMB/P/CIR/2022/8 dated
25" January, 2022 and as amended from time to time in respect of
the aforesaid securities for credit of dematerialized form.

The Company shall not be liable to anyone for any loss suffered by
or any claims arising out of the zaid issue of letber of confirmation
for crediting the shares through dematerialized form for the above
mentioned equity shares.

For CG Power and Industrial Solutions Limited

Sanjay Kumar Chowdhary
Company Secrelary and
Compliance Officer

Place : Mumbai
Date : 22" May, 2023

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
DUNNIMAA ENGINEERS AND DIVERS ENTERPRISES PRIVATE LIMITED

OPERATING IN SUB-SEA ENGINEERING AND
Aar Fiy af the Ins

RELEVANT PARTICULARS
L |Mame of the corporate debbor Dunnimaa Enginears and Divers Enterprises
abong with PAk, CIN No, Private Limited
[ CIN - U2B820MH1296FTCOS2803 ]
0-159, MIDC Merul Nevi Murnbai MH 400706
| India.
| o dunnimas.com
Mumbai, Maharashtra

2. | Address of the regl's.tere-::l office

3. |URL of wabsite
4. | Details of place where majority
{of fined assels ane located |
Instalbed capacily of main il
perouctss servicas
.fj-._mnri[!.l Al walue ol main
products, services sold in lest
_financial vear
T, | Wumber of employees workmen | Mil
H. | Further details including last The details can be obtained wpon reguest at -
awailable financial statements cirp.dunnimasa@gmail.com and may mark CC
| (with schedulas) of two years, to Regd email id kamal sharma@ajalip.in
fests of creditors, relevant dabes
for subsequent avants of the
| process an avaitable at:
B | Eligibiliny Tor resolution
|applicants under section
28(20h) of the Code 5
available at:

LA
h

. The details can b abiainesd pon resguesy

::-1

a.b LBLL L. "L - Lh.oll. L 8

| Detailed information/terns and conditions on
eligiblity criteria may be ohtained upon email
at -cirp,dunnimaa@gmail, com

10| Last date for receipt of | DO-D6-2023
expression of interest

11| Date of issue of provisional list | 19-06-2023
| of prospective resolution
|applicants

12 Last date for submission of | 24-06-2023

| ofjections o priovisional list

T3 Process email 1D tesubmil EQI | cirp.dunnimaa@gmail.com

Like us on : Eacebook, comWesternRly

0217 Companies &cl 2013
4. Ay olher busness as Board deems §l 1o disoues, wifsthe
cenmission ol e Charman.
The reolics i aks availsbls on he sebaie of the Compasy
T sickah el lures oom).
Bty orcier of tha Boand
Ear, SIDOHA VENTIRES LIMITED
-
SOOHARTH SETHIA,

Deates - 22 05 223 MRECTOR
Flane: Kokals CiN: HO03EST0
dorel §d Canara Bank
AN PVTE # THE G Shpwl o bk ey bk

b B wv synaicans |

ARM BRANCH - Il MUMBAI
3rd Floor, Canara Bank Building, Adi Marzban Street, Mumbal — 400 001
Email : chEZ88@ canarabank.com Web, www.canarabank.com

Sd/-

Hamal Rajkumar Sharma

Resolution Professlonal
IBEL/1PA-001/1P-P-01850-2013- 2020, 1 2870
For Dunnimaa Engineers and Divers Enterprises Private Limited
Cifice No, 40, 1st Floor, 915, Morarl veljl Bullding,

Dr, M B Velkar Street, Marine Lines {E), Mumbai-200002, Maharashtra

Date ; 23.05.2023
Place : Mumbai

Email Id - cirp.dunnimaa@email.com ; kamalsharma@ajalip.in

POSSESSION NOTICE [secTioN 13(4)]

Whereas The undersigned being the Authonzed Officer of CANARA BANEK |

under the Sacuritization and Heconstruction of Financial Assels and

Enforcement of Security Interest (Enforcemeant) Act, 2002 [SARFAESI) and in |
exercise of powers conferred under Section 13(12) read with Rule 3 of the |

Sacurly Interest (Enforcement) Rules, 2002 issued a Demand Notica Datad
21-09-201% caling upon the borrowers/guarantors to repay the amount
menficned in the notice, Re, 9,29 32,120.00 (Rupees Nine Crore Twenty Nine

Lacs Thirty Two Thousand One Hundred Twenty Nine Only) within 60 days |

from the date of receipt of the said notica.
The Borower! guaraniors’ mortgagers Mis. Pearl Bio Fuel Pvi. Ltd; represented
by Vijay Majithia and Ina Majithia wath Regd. address at, 138-C, Noman Mansion ,

Kemps Comer, Mear Shalimar Hotel, Mumbai-400036, having failed to repay the |
amount, notice is hereby given to the borrowes’ guarantors! morgagers and the |
publc in ganeral that the undersigned has taken Physical Possession of tha |

proparty described herein below in axercise of powers conferred on him [ her

under Sub-Section (4) of section 13 of the said Act read with Fule 8 of the Security |

Interest {Enforcement) Rules, 2002 on this the 22nd day of May of the year 2023,
The Borrowers attention is invited to the provision of Sub-section (8) of Section
13 of thie Act, in respect of time availablbe, to redesm the sacurad assets.

The borrower and guarantors in particular and the public in general are hereby |

cautioned not to deal with the property and any dealings with the property will be
subjact to the chargs of he CANARA BANK, ARM Il Branch for an amount of
Rs, 28,27,96,291.00 ( Rupees Twenty Eight Crores Twenty Seven Lacs
Minety Six Thousand Two Hundred Ninety One Only) as on 30.04,2023 and
further interast & other charges from 01,05 2023 anwards.
Description of the Immovable Property

Plot No. 43U-2, 4th cross opposite 9 APMC Yard gate, 4th Cross, Dr. Ambedkar
Magar, Behind APMC Yard In Lormy stand and Godown Layout, Yeshwanthpura,
Bangalore -580022. Admeasuring 6750 Sq.lt

Sd/-
Date: 22/05/2023

Place: Bengaluru CANARA BANK

Authorised Officer|

o
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NOTICE is hereby given that the Certificates for Equity shares Nos.
210 of Rs 1/-, Folio No. A003180, Certificate No. 223497, Dist Nos
235760063-235760272 of Britannia Industries Limited standing in
the name of ARUN VASWANI has been lost or mislaid and
undersigned have applied to the Company to issue duplicate
Certificates for the said shares. Any person who has a claim in respect
of the said shares should lodge such claim with the Company at its
registered office Britannia Industries Limited, 5/1 A Hungerford
Street, Kolkata, West Bengal, 700017 within one month from this
date else the Company will proceed to issue duplicate Certificates.
Name of Shareholder

ARUN MOHANDAS VASWANI

’_((.ﬁ?azﬁ )

it APIfdomst =T
RIs®! agget FETPR JJ AR - |, 1l 37T IV Fe
fafaer ol T8 gefavard &me.

FERIEH sl FAla Felt F9E belca BrEAGRA Siforard
umrar ey i wia srclea, Rsel fo. fhar dw wRer
a1 FEgRE o e 3Nl @ien 3umdAies 3fa @of anfr
gufloredl  Siguiipd sRIceRn 31T B @0 . 3T wNEde
TEE S TEER GiEhH IRIRSN dcdd  Tourl i
ol o sl der defieRipgd -l aRsdER
“3NATSe” T G2 ATHTS alet! AP 3MEd:
9) FHR 7 : R agst FEEOR AT PR - 1, 1l 301 IV
e Riftrer Rl o3 gerfivem a1, 2) 2. . 8.2 08/ Risd/
CHS(UAUGl- | 371 ee))/$8(TY3R)/R023-2%. 3) A
AU 3MTetet fdhed: T 95,5¢,203.92 (S @oresd) (Sieieioe
9T T 95,409,95,9.195 + F-TICI HIIT T 99,299.35), 8) 330
% 919,000/-, &) digeiiezor @f: @ - V 31T @Eie, §) gdar
BEER 1 9¢o (TP Uel) Raw (v Jaae), o) Hfer
TfEsan e : X 9,9¢0.00 (9¢% SIUHE! JAIE (T-TZara)).

it BRIBGAE dlclt UUs da&TSe https://mahatenders.gov.in @@
f&. 22.04.2023 TN 90.09 TGRS JueTe Eldia.
PrRiBY arfirrar

[cin - ugg9a MH 1970 SGC-014574] ) (Tg3m)
\www.cidco.maharashtra.gov.in _/mem— e fﬁqﬂﬂ*ﬂo's,"?ﬂ?i-?y

wid sft
waé, mgrTg 3 yu-unE uiirtE it wieak saffma sria

R shorforad vz zrawd veeturdalar utade A=
ey raresa nfeaw i e
(et st anftn Rasard #ew (@il s e
Rfer=, 2095 =0 Rfe== 35T (9) 3)

==ferer zrasTer
9. |@iiRe wUs A, T a e &, g ghfmd v swed preandera
e fafRee
Hamars: U28920MH1996PTC099909
g-9ug, ool Swe adt el we
HOOROE HITI.
www.dunnimaa.com

S nfisan)

2. |ligdigEa wwieEmE a

3. |dewred gamus
W, |dggie swe dudl seen ol e, sy

R, ferget TEwTE wH. S, At 370 A, fager wfew wHw, @k A, g,
Heg - ¥ooo03¢. AT HEIT TG THHGAT TGN HEdche A Jquitersd 7St
@ Shelel MR, HEAT AT SRR Hedeal YigdelTd/Hiemxd 3Meiel 7ad
TGS 9 o feawee seaiaia Foawse qaq qHed aRegr et 3T
HEUGR/ &ehagR ATcaTehg e, HTTUAT &iehd! AWGUaTd ad 3med. & A
wftrg, e fetewmms v feemia @it suean AmUateaT 9 wERdiean gt
SMAFIH T HEEUATAT TA F T T HIR FAd. T q TG hevedT Jaaid
STETeTdIer/ HTemdie T o fequsre aiear sediawoereT HEoean Sufaeigar
HIIATET HIUITE HEIAT Hiehcdieh TETCA. S YT HIVICATE! B HRTUAT/Blehd ATl
T T FedeaT JufaLigan el wva Ade. Aieult 9 sufaeh uw e
ORTOENTE,/ Behdeid UTEUaTaTd] HEA=al Saiedrd TTieghd 3ifeehil aicarhe
feier o0& ST 033 AT A HHB 2 T UNY ¢ ARI IucTeer TEA.

Date: 23/05/2023 el
. |30 Fcumel|Haid Fitd e e
e, |a i e widten 3@ [cirp.dunnimaa@gmail.com 32 s urga
gfifgre +.3 FeareaZiaia vt anfor ae ausiiel W b e,
IufaEl &, 3% S . |epafardlfarmonidl iz e
=ﬁ'cﬂ'!5l ¢. |7a 3uekE gl anfdl fedie feawon | cip dunnimaa@gmail. com 22 feid orega

UETHTST A S BT, ST FaTel HeeA JUTEHd shell 3TE.

g TRl ATedTer At AT HEl ITed
Tieaet A, TSI FRANE sia 1§ A, a1 IgTeR
TEEUIEET d Td THRD YIS Hid STeATET STHIE!
TG St TSTUTATRS Hell ATL.

et Eﬁ?ﬁ qrd a:”%r T AR . 31, . | TUd AUTISTE T | qR. . | IREENE AT

Torerelt FeuTIet &1 B, ‘TE et S I v |Zvel nead fewenn|R2e | e wgad femedn) Han uzad fewe
3% fopelt oo Al e SR, Tl Yl Tad fowror: g

WA TTeTel 32, T T qehles STy | /o ReR m;i/ﬁm

TSR ET. O AT G e STt (gopttaTa wh)

AWM theTeg ATael.

oft. forger Tt wE. ARG @ T LA

(deBTrAIEE ), enidl e, wneaeen |augie e wan dde snfin R aea=
wfiden eeien Hdita e wiie |kamal sharma@ajallp.in 32 Atef st
seel ylle ausilel Jueter s
fesemmon:

. |idbemen s 2w () () e e
e uEe Iusrke s R

cirp.dunnimaa@gmail.com ) Uil
augiterene anfaduse Rrswefie i anfn o
VI a2l el

9o. |z st wervammsial 3iftm ot .o8.2023

%Tri?-ﬁ.'

99. | s okt aegzd ad ufta
epTvaral flics

92. |aRgEen AEAE aNdU ART BRI |Y.08.2023
i Rain
932. |23N3RES AGT SRR i 24t |cirp.dunnimaa@gmail.com
et

f&=iiap: 23.04.2023
FepTor: aﬂi

9¢.06.20%3

@ -

FHE ISAHAL oA

T AFHE

IBEI/IPA-001/IP-P-01850-2019-2020M12870

i Efaforrd Sive IR veerurders wede fafhee ol
RIer 55, Yo, 9 ol 1ol §/94, ARl dotoll gaRd,

. var. dl. detsy Fe, #a arded (), e - woooo?, HERIY
A s cirp.dunnimaa@gmail.com, kamal sharma@ajallp.in




